bl TEM NO. 120 COURT NO. 8 SECTI ON 1|
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

CRI M NAL APPEAL NQ(s). 1320 OF 2006

STATE OF A P. Appel I ant (s)
VERSUS
GURENDAGUNTA ANASUYA Respondent ( s)

(Wth office report)

Dat e: 08/ 10/ 2009 Thi s Appeal was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE HARJI T SI NGH BEDI
HON BLE DR JUSTI CE B. S. CHAUHAN

For Appellant(s)
Ms. D. Bharathi Reddy, Adv.

For Respondent (s)
Ms. T. Anam ka, Adv.

UPON hearing counsel the Court made the follow ng
ORDER

On a request nade by the | earned counsel for the

appel lant, the matter is adjourned.

( KALYANI GUPTA) (VI NOCD KULMI)
SR P. A COURT MASTER



